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THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN EHB 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF PARLI­
AMENTARY AFFAIRS : (SHRI MALLI­
KARAJUN) : (a) and (b) Colony-wise 
statistics is not maintained by the L. & DO. 
However, the fo1 lowing table gives the over­
all revenue collected under these two beads 
for the per iod 1 . 1 . 83 to 2 1 . 1 2 .83 : -

Nazul Properties : 
Ground Rent Rs. 3 ,74,92 1 .90 
Other than Ground Rent Rs. 81 ,78,420.38 

Rehabi/ltation Re!Mential Properzies 

Ground Rent Rs. 2,60,243 . 1 7 

Other than Ground Rent Rs. 44,82,587 .3 8  
I 

Study of coconut extension programme 

8366. SHRl LAKSHMAN MALLICK : 
Will the M in ister of AGRICULTURE be 
pleased to state : 

(a) whether Government have made any 
study regard ing the States i n  which coconut 
Extension Programme has been implemented 
during the period of Sixth Five Year P lan 
so far; 

(b) whether any such scheme is being 
sponsored in  Orissa also; and 

(c) i f  so, the details regarding the Cent­
ral ly sponsored programme which is also 
under implementation in that State ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) : (a) Govern­
ment have not made any study regarding 
coconut extension programme. However, 
coconut development programme is being 
implemented in  the States of Kerala; Krana­
t aka, Tami l  Nadu ,  Andhra Pradesh, Orissa, 
Maharashtra, Assam, West Bengal ,  B ihar, 
Madhya Pradesh, Guajrat, Tri pura and the 
Union Territories of Pondicherry , Lakshd­
weep, Goa and Andaman & N icobar Islands 
dur ing the Sixth Five Year Plan. 

(b) Yes, S ir. 

(c) Tbe Centrally Sponsored scheme 
which is being implemented in  Orissa , coverc 
a package programme on coconut, produeu 
tion and d i st r ibut ion of TxD hybri d  coconyt 
seedlings and c tab i l i shmcnt of hybrid sed­
gardens for DxT hybrid wi th a total outlas 
of Rs. 210 .00 lakhs i nclud ing Rs. 1 8 . 873 lakhs 
for Orissa during Sixth Five Year Plan 
period . 

Besides the above, the following schemes 
a re bei ng implemented through Coconut 
Development Board in Ori sa : 

Plan outlay from 1 982- 83 to 1 984-85 (Rs. i n  lakh) 
Name of the Scheme 

(i) Coconut plantation on 
Canal embankments i n  
Orissa State . 

(i i) Establ ishment of a Regional 
Nursery 

(iii) Expansion of the area 
under coconut 

( iv) Financinl as sistance to 
Co-operative Marketing 
and Proces ing Societies. 

Vlth Plan total Board's share Qut ilay for 
for all States for all States Orissa 

140.47 1 70.24 70.24 

1 55 . 1 0  77.55 9 .69 

438 .00 1 39.50 4.55 

70.20 24.20 3 .00 
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